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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 12.09.2022 (MONDAY) 

     COURT-IV 

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE 
10:30 AM 

 

In the Court of Hon’ble Mr.  Justice Rakesh Kumar Jain, Member (Judicial), Hon’ble Mr. Kanthi Narahari, Member 

(Technical) and Hon’ble Dr. Alok Srivastava, Member (Technical) 
 

   For Judgment 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 615 of 

2020  

P.M. Cold Storage Pvt. Ltd. 

Through Interim Resolution Professional  

Vs. 

Goouksheer Farm Fresh Pvt. Ltd. 

Through Resolution Professional  

Sanjeev Jhunjhunwala & Anr. 

 

Manoj K Singh 

Prabhat Ranjan 

Soumya Dutta-R2 

 

2.  Comp. App. (AT) 

(Ins) No. 635 & 

636 of 2022 
 

 

Aggarsain Spinners Ltd. 

Vs. 

Shreeji Cotf AB Ltd. & Ors. 

 
With 

Himanshu Vij Abhishek Anand 

Mohak Sharma 

Manish Jain 

Divya Sharma 

3.  Comp. App. (AT) 

(Ins) No. 637 & 

638 of 2022 
 

 

Aggarsain Spinners Ltd. 

Vs. 

Sumat Gupta & Anr. 

 

Akhil Anand Abhishek Anand 

Mohak Sharma  

Viren Sharma 

 

   For Admission (After Notice) 

4.  Comp. App (AT) 

(Ins) No. 897 of 

2020  

 

JM Financial Aseet Reconstruction 

Company Ltd. 

Vs. 

Finquest Financial Solutions Pvt. Ltd. & 

Ors. 

 

Abhishek Anand Sunil Fernandes-R1 

Sujoy Datta 

Sandhya Iyer-R2 

Prastut Dalvi-R4 

    

   For Hearing 

5.  Comp. App. (AT) 

(Ins) No. 776 of 

2022 & I.A. No. 

2157 of 2022 

 

(PH) 

Jalesh Kumar Grover  

Resolution Professional for GPI Textiles 

Ltd. 

Vs. 

The Hongkong and Shanghai Banking 

Corporation Ltd. & Anr. 

 

Abhishek Anand  

6.  Comp. App. (AT) 

(Ins) No. 1230 of 

2019 
 

 

Mistcold Sales and Services Pvt. Ltd. 

Vs. 

Nayati Healthcare and Research Pvt. 

Ltd. 

 

Mukesh Gupta Vaibhav Sharma 
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7.  Comp. App. (AT) 

(Ins) No. 830 of 

2020 & I.A. No. 

2515, 3144 & 

3162 of 2022 

   

Suchi Paper Mills Ltd. & Ors. 

Vs. 

Ashish Gupta 

Resolution Professional in the Matter of 

Anush Finlease and Construction Pvt. 

Ltd. & Ors. 

 

Nikshubha Sethi Suresh Dutt Dobhal 

Mehak Khurana-R1 

Aashish Verma-R2 

Suresh Dutt Dobhal-

R3, R4 & R5 

Aashish Gupta-RP 

8.  Comp. App. (AT) 

(Ins) No. 916 of 

2021 

 

Bipin Sharma & Ors. 

Vs. 

Earth Infrastructures Ltd. & Ors. 

 
With 

Ashok Manchanda Akanksha Vasudeva 

Ashish Makhija-R1 

Sandeep Bhuraria-

R2 

Gulshan Guba-R3 

9.  Comp. App. (AT) 

(Ins) No. 824 of 

2021 
 

 

 

Anjali Rawat & Ors. 

Vs. 

Akash Singhal 

Resolution Professional of the Earth 

Infrastructure Ltd. 

 

Eshna Kumar Akanksha 

Vasudeva-R1 

Aakash Singhal-RP 

 

After the above 

 

In the Court of Hon’ble Mr.  Justice Rakesh Kumar Jain, Member (Judicial) and Hon’ble Mr. Kanthi Narahari, 

Member (Technical) 
 

   For Admission (Fresh Case) 

10.  Comp. App. (AT) 

No. 155 of 2022 

& I.A. No. 3152 

of 2022 

 

The Hamlin Trust & Ors. 

Vs. 

LSF10 Rose Investments S. A R. I & 

Ors. 

 

Vijay K Singh 

Abhijeet Sinha 

V P Singh 

Aditya Jalan 

Urvashi Misra 

Raghav Chadha 

 

 

02:00 PM 

 

In the Court of Hon’ble Mr.  Justice Rakesh Kumar Jain, Member (Judicial), Hon’ble Mr. Kanthi Narahari, Member 

(Technical) and Hon’ble Dr. Alok Srivastava, Member (Technical) 
    

   For Hearing 

11.  Comp. App. (AT) 

(Ins) No. 683 of 

2021 & I.A. No. 

1806, 1807 of  

2021 & 2013 of 

2022 
 

(PH) 

 

Abhijit Guhathakurta 

Vs. 

AGC Networks Ltd. 

 

Abhishek Swaroop Tabrez Malawat 

Dhruv Dewan 
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After the above 

 

In the Court of Hon’ble Mr.  Justice Rakesh Kumar Jain, Member (Judicial) and Hon’ble Dr. Alok Srivastava, Member 

(Technical) 
 

  For Hearing 

12.  Comp. App. (AT) 

No. 287 of 2019 

& I.A. No. 3313 

of 2019 
 
 

(PH) 
 

Mahendra G. Wadhwani  

Vs.  

Reed Relays & Electronics India Ltd. & 

Ors. 

 

Vipul Ganda Delep Goswami-R1 

Abhishek Baid Pradip 

Das-R2 Pawan Jabakh 

 

 

 

 

 

 

 

 

  Copy to: - 

                                                                                                               By order of Hon’ble Chairperson 

1. Notice Board                       -sd/-  

2. Website: www.nclat.nic.in                                                                 Registrar       

http://www.nclat.nic.in/

